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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
PATNA BENCH : PATNA

Date of Order 15.5.2007
Registration No OA-450 of 2006

g CORAM
Hon'bie Shri' S.N.P.N.Sinha, Member ( A)

Kusheshwar Kumar ‘ ...Applicant

-By Shn Rajneesh, Advocate | .
| | - Versus

The Union of India | . Respondénts

None appears |
ORDER

S N.P.N.Sinha, Member (A);- It is submited by the leamed counsel for the

applicant that the mater has become infrucinous and he may be allowed to

withdraw the application. In v1ew of the s:ubnnssmns the case is dismissed

gs withdrawn.

(S.N.P.N.Smha)
~ Member (A)
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